
IIM the; central AOMINISTRaTIW e tribunal
principal bench

NEU DELHI. ^

0,A« No, 68O/95 Bate of decision 25,9

Hon'bla Smt,Lakshmi Suaminathan, Member (D) '

Smt, Ram a Das,
u/o late Shri B.K.Oas,
Qr,Na.G-434, Sarojni Nagar,
N eu Delhi,

••• Applicant
(By AduQCate Shri George Paracken)

Ms,

1, Director ,
Directorate of Estates,
Nirman Bhauan, N eu Delhi-110011

2, The _ Estate Officer,
Director of Estates,Nirman Bhauan,
■N eu Delhi-1 10011. .

3, TheChairman,
Central Hater .Commission,
3 eu a Bh au an , R, K. Pur am,
Neufelhi,

V

(By Aduocate Mrs P.K. Gupta )
... R espohdents

0 R D E R (oral)

(Hdn'ble Smt.Lakshmi Suaminathan, Member (0)

Heard.

Learned counsei for the applicant submits that by
V  order dated 18,6,^96 folloued by the Occuoation slio
\  . ■ 'dated 27. 7,96 issued by the respondents^ yhich has beeO' taken

on record^, the applicant has been given alternative
accommodation H,No,'1342 First Floor,Laxmi Bai Nagar,
Neu Delhi with uhich he is happy. In thecircumstances, he
seeks permission to uithdrau this O.A,

Psrmission 4s^above granted, OA is dismisssed as
having become infructuous.

(Smt,Lakshmi Suaminathan)
Member (3)


